
575 Written Answers [30 APRIL 1969] to Questions        576 

STRIKE IN CALCUTTA 

184. DR.  (MRS.) MANGLADEV1 
TALWAR: SHRI M. M. 

DHARIA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Government of West 
Bengal has sent any report over the strike in 
Calcutta on 10th April, 1969; and 

(b) if so, what are the details of the same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) and (b) 
The Government of West Bengal sent a 
teleprinter message on April 11. 1969 in 
which it was stated that the strike on April 10, 
1969 was called by the United Front, 
Rashtriya Sangram Samiti and two other trade 
union organizations over the incident of firing 
inside the Gun and Shell Factory. According 
to the State Government', the strike was more 
or less peacefully observed throughout the 
State except at Kanchrapara in 24-Parganas 
District where there was a clash between 
some workers of the Railway Workshop and 
picketers. In a subsequent teleprinter message 
of the same date, details of the incident at 
Kanchrapara were reported. In this incident, 
two constables fired one round each. Nine 
members of the mob and thirteen members of 
the police force were injured. In the mob vio-
lence, one person was beaten to death and one 
died of bullet injury. A case was registered 
and is being investigated. 

185. [Transferred to the 6th May, 
1969] 

MISUSE  OF  CORPORATION  MEN  AND 
MATERIAL 

186. SHRI S. A. KHAJA MOHI- 
DEEN: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the Lieutenant Governor of 
Delhi has referred to the Cen- 

tral Bureau of Investigation the case of a 
Jan Sangh Member of the Delhi Municipal 
Corporation who is alleged to have used 
Corporation material and men on the 
construction of an extension of his house; 

(b) whether the Lieutenant Governor had 
referred the case to the Home Ministry for 
comments; 

(c) if so, whether it is a fact that the 
Ministry had advised him to refer the case 
to the C.B.I.; 

 

(d) whether the C.B.I. has completed its 
investigations; and 

(e) the action proposed to be taken 
against the Member? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) No, Sir. 

(b) No, Sir. 

(c) and (d) Do not arise. 

(e) The matter is under consideration of 
the Lt. Governor. 

PLACES OF TOURIST INTEREST IN INDIA 

187. SHRI M. M. DHARIA: Will the 
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state the names 
of the tourist centres in the country and the 
facilities that are available at such centres? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
The places of possible and actual tourist 
attraction in India are so numerous that it 
would be invidious and self-defeating to 
attempt to list them. Therefore, a statement 
showing important places of tourist interest 
where facilities have been provided by the 
Central Government themselves or jointly 
with the State Government concerned, 
together with the details of these facilities, is 
laid on the Table of the House. [See 
Appendix I LXVIII, Annexure No. 15.] 
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